
S.NO CASE TYPE CASE NO. Remarks
1 WPS 199/11 05-02-2021

2 WPS
1550/14
WITH

3353/15 04-02-2021
3 WPS 5104/14 24-03-2021
4 WPS 2763/09 25-03-2021
5 WPS 5742/11 25-03-2021
6 WPS 3145/15 05-02-2021

MENTIONING REPORT  COURT NO 06Date : 27/01/2021



S.NO CASE TYPE CASE NO. Remarks
1 WPC 497/19 24-02-2021
2 WPC 3127/20 24-02-2021
3 WPC 1979/20 10-03-2021
4 WPC 277/21 15-03-2021
5 WPC 3004/20 16-03-2021
6 WPC 4271/19 17-03-2021
7 WPC 5103/18 AS PER LAST JUDICIAL ORDER
8 WPC 1164/20 AS PER LAST JUDICIAL ORDER
9 WPC 3194/18 USUAL COURSE

10 WPC 2669/19 USUAL COURSE
11 WPC 2059/20 USUAL COURSE
12 WPC 4734/18 USUAL COURSE
13 WPC 5207/19 USUAL COURSE
14 CONT (CVL) 463/20 29-01-2021
15 CONT (CVL) 553/20 29-01-2021
16 CMP 187/20 AS PER LAST JUDICIAL ORDER

MENTIONING REPORT  COURT NO 18Date : 27/01/2021



S.NO CASE TYPE CASE NO. Remarks
1 SA 242/13 REJECTED
2 SA 144/17 REJECTED
3 SA 50/19 FIX FOR 28-01-2021

MENTIONING REPORT  COURT NO 19
Date : 27/01/2021


